
 ०3  Papers  Laid  PHALGIUNA  -  1NUZ  (SAMA)  rapers  Laid  &t4

 AnNvAL  REPORT  or  INDIAN  MapICINes
 PHARMACEUTICAL  CORPORATION  LD.
 RanrxHet  (UP)  FOR  THE  PERIOD  ENDING
 5TH  Decemsrr,  1979,  AnnuaL  Ac*
 counts  Or  INDIAN  MEDICINES  -
 CEUTICAL  CORPORATION  LTp.  RANIKHET
 (UP)  FoR  THE  YEAR  ENDED  3ist  Marcu,
 1979  ann  a  STATEMENT  FOR  DELAY.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HEALTH  AND
 FAMILY  WELFARE  (SHRI  NIHAR
 RANJAN  LASKAR):  I  beg  to  lay  on
 tha  Table:

 (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of  the
 Indian  Medicines  Pharmaceutical
 Corporation  Limited,  Ranikhet
 (U.P.)  for  the  period  ending  5th

 December,  1979.

 (2)  A  copy  of  the  Annual  Ac-
 counts  (Hindi  and  English  versions)
 of  the  Indian  Medicines  Pharma-
 ceutical  Corporation  Limited,  Rani-
 khet  (U.P.)  for  the  year  endeq  31st
 March,  1979  together  with  Audit
 Report  thereon.

 (3)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for
 delay  in  laying  the  Annual  Report
 and  Audited  Accounts  of  the  Indian
 Medicines  Pharmaceutica}  Corpo- ration  Limited,  Ranikhet  (U.P.)  for
 the  year  endeg  3ist  March,  1979
 and  for  not  laying  the  Annual  Re-
 port  ang  Accounts  for  1979.80.
 [Placed  in  Library.  See  2  LT-
 2130/81].

 STATEMENT  INDICATING  THE  RESULT  OF
 MARKET  LOAN  PLOATED  BY  म्  CENTRAL
 GOVERNMENT  IN  Marca,  1981,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRI
 MAGANBHAI  BAROT):  I  beg  to  lay
 on  the  Table  a  statement  (Hindi  and
 English  versions  indicating  the  result
 of  market  Joan  floated  by  the  Central
 Government  in  March,  1981.  [Placed
 in  Ubrary.  See  No.  LT-2131/811.

 Unterruptions)  **

 "*Not  recorded,
 -  ७,

 MR.  SPEAKER:  Nothing  is  going
 on  record  without  my  permission,

 (Uinterruptions)  **

 wore  नो,  भाप  मेरी  बात

 सुन  लीजिए
 1

 आपको  पहले  पढ़ना  चाहिए

 कि  किस  विषय  पर  एड जने मेंट  मोशन  भा

 सकता दै  ।  एडजस्टमेंट  मोशन दे  देने

 से  आपका  अधिकार  नहीं  बन  जाता  है  कि  भाप

 हाउस में  खड़े  हो  कर  उस  पर  बोलता

 शुरू कर  दें  ।  जो  बात  है  उसको  भाप

 दूसरे  ढंग  से  लाएं  ।  आपको  इज़ाज़त
 देंगे।  377  इसी  पर  एलान  किया  हुमा

 हैं  ।  इस  तरीके  से  नहीं  होगा  ।  ...

 (-ववा)
 |

 were  महोदय  :  कोई  फायदा  नहीं

 होता  ।  बिना  बजह  कोई  बात  नहीं  हो

 सकती है  ।  जो  स्टेट  गवर्नमेंट का  विषय

 है  उसको  स्टेट  गवर्नमेंट  देखेगी ।

 (व्यवधान) **

 MR.  SPEAKER:  This  is  not  a  ques-
 tion  for  adjournment  motion.

 (Interruptions) **

 wert  महोदय :  भाप को  वापस  में

 बात  करके  फैसला  कर  लेना  चाहिए  कि  कौन

 बात  करेगा  ।

 You  should  not  do  it.

 (Interruptions) **

 -  महोदय  :  यह  हो  सकता है  ॥

 लेकिन इसका  एडजर्नमेंट  मोशन से  कोई

 ताल्लुक की  है  ।


